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<iii) REPORTED NISSATISFACTON AMONG
EMPLOYEES OF ALL INDIA INSTITUTE OF
MepicAt Scrzwces, New DrLur

SHRI K. LAKKAPPA (Tumkur):
Sir, it is widely reported in the press
that the prestigious All India Insti-
tute of Medical Sciences is torn apart
by suspicion among the employees
and that there is at present more of
political activity than the pursuit of
medical - sclences. Doctors are seen
discussing more often the politics of
the Institute than cases of patients
they have come scross and the re-
- search projects in the different depart-
mentg of the Institute.
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Among the members of the different
faculties, so much dissatisfaction is
being voiced regarding the procedures
followed in the matter of staff selec-
tions, In fact, one surgeon field a writ
in the Delhi Court challenging the
validity of the Selection Committee
set up recently resulting in the Court
issuing a stay order in regard 1o
several selections. The writ, among
other things, alleged varioug irregu-
laries committed on the selection
porcedures.

The atmosphere of suspicion and
uncertainty became worse with the
taking over of the Institute by an
Acting Director, His appointment as
Director as such has not yet been
confirmed. It is reported that a con-
siderable amount of political lobbying
in addition to taking the help of VIP
patients was indulged in by the Act-
ing Director in securing the position
as Acting Director. Ang afier he be-
came the Acting Director, suspicion
and Dbickerings came to the fore
among the staff and an unhealthy rift
has developed among them--some
siding the Acting Director and others
working against him. In fact, the
Acting Director is reported to have
displayed open contempt towards
some of the facuity members and he
is alsd reported to have remarked that
the research being carried on at the
Institute was ‘pseudo science’. It is
alleged by his associates that, after he
took over, several changes were in-
troduced by him in the hospital sct-
up in an arbitrary manner withoul
consulting the Hospital Management!
Board. His interference in the work
of the different departments ig being
highly resented to, With bickerings
and dissatisfaction showing among the
doctors about the way things are
moving in the Institute, the hospital
administration and the patients are
suffering.

There has been unrest among the
internees ang junior doctors also of
the Institute for various reasons and
they resorted to strikes only recently.

The Minister of ;Health und Family
Welfare {s, therefore, requested to g0
into the affairs of the All India Insti-
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tute of Medical Sciences and take such
urgent measures ag necesasry for the
smooth running of the prestigious
Institute. The faculty members of the
Institute made valuable researches in
the field of medicines and its good
name should not suffer because of in-
ternal bickerings and politics of the
Janata Party.

(iv) REPORTED INADEQUATE SUPPLY OF
RAW MATERIALS TO THE SMALL SCALE
SECTOR IN PUNJAB,

DR. BALDEV PRAKASH (Amrit-
sar): Sir, I want to draw the atten-
tion of the House to a very serious
situation that has arisen on account of
the threatened closing dowp of fac-
tories by the small scale sector in
Punjab if adequate supply of steel,
coal, furnace oil and other raw mate-
riuls is not arranged by April 30. In
a news item in ‘The Tribune’ dated
24-4-1979 it is said that 50 per cent
small scale industrial units have been
forced to close down due to steep rise
in the price of steel and shortage of
other raw materials. As a result,
50,000 workers were rendered jobless.
The industry is not in a position to
pay wages to the workers and taxes
to the Government. The small scale
industrialists have threatened to resort
fo a Punjab Bundh if the Government
failed to meet their requirements. The
small scale industrialists of Haryana,
Delhi Rajasthan and U.P. tog were
ready to join them and give a call
for India Bundh. It is a very serious
situation ang if not looked after seri-
cusly by the Government may lead to
grave consequences and even law and
order problems. Government should
take measures on mass footing to en-

Sure adequate supply of raw materials -

at reasonable costs.

(v) REPORTED TENSION AND PANIC

AMONG MUSLIMS IN KALYAN (MAHA-

RASHTRA) DUr TO PROPOSED SHIVA-
JAYANTI PROCESSION

SHRI G. M. BANATWALLA (Pon-
nenj): I rise under Rule 377 on a
matter of great importance and
urgency. .

There is mounting tension and
Panic ‘among the Muslim minority in
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Kalayan and its adjoining areas - in
Maharashtra. A Shivajayanti pro-
cession is proposed to be taken out
on April 28, 1979 with sinister insis-
tence to pass through the sensitive
area of Bunder Road in Kalyan.
Threats are general that a Jamshed-
pur will be enacted, Morbid -anti~
Muslim elements are at work. A
number of panic-striken Muslim
families are shifting out of the area.
It is necessary that proper, adequate
and timely steps are taken, In order
that the 4anti-socia] elements are
defeated in their sinister design per-
mission be not granted for the pro-
cession at all, and especially for
passage through Bunder Road. Fur-
ther as the S.R.P. allegedly a deplora-
able record of partisan gttitude and
consequently does not enjoy the con=-
fidence of especially the minorities
the SRP be not deployed and more
BSF and CRP should be posted. The
Centre shoulq take up the matter with
the State Government immediately.

(vi) REPORTED NON-AVAILABILITY OF
RaninwAys WAGONS IN ANDHRA PRADESIE
FOR MOVEMENT OF RICE AND PADDY

SHR; K. SURYANARAYANA (Elu-
ru): Andhra Pradesh is predominantly
an agricultural State and it is being
recognised as the granary of the
South, The State has contributed
largely to the food needs of the coun-
try by supplying rice to the deflcit
State during times of scarcity.

Now the Government of India have
issued instructions to all State Gov-
ernments to maximise the procure-
ment of rice ignoring the targets fixed
for the States for the Kharif season
1878-78 in view of gurplus production
of rice. All restrictions have been
removed on the movement of rice
within the country, Government have
taken all these positive steps with the
prime . intention to provide markets
for the paddy produced by the agri-
culturists.

The millers in Andhra Pradesh have
purchased huge quantities of paddy
hoping to export rice to other States
as the percentage of free trade is in-
creased from 20 to 80 per cent, Still
nearly 80 per cent of the Kharif paddy



